
C 	
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BBJCH 

AT HYDERABPO 

- 

D.A. No. 1230/93.. 	 Ut. of Oecision 	7.7.94. 

Mr. Ch.Rama Murthy Raju 	, 	.. Applicant. 

vs 

The Divisional Railway manager 
(Personnel), 

SC Rly, Vijayawada. 

The Director (Personnel) 
Rail Mantralaya 
New Delhi. 

The Squadron Leader, 
Officer—in—charge of Records, 
Air Force Record Off icef, 
Subroto Park 
New Delhi - 110 010. . Respondents. 

Counsel for the Applicant 	Mr. M.V.K.Yiswanadham 

counsel for the Respondents2 Mr. N.Y. Ramana,Addl.CGSC. 

CORAP1: 

THE HON'BLE SHRI A.B. GORTHI : MEMBER (AOMN.) 



S.  

t 

0.A.Np. 1230/93 

X As per Hon'ble Shri A.B.Gorthi, ?aither (admn.) X 

NOne for the applicant. Evep on the 

previous three occasions none appeared,' for the 

applicant. It is therefore apparent that the 

applicant is no longer interested in perusing 

this matter. The O.A. is therefore dismissed 

for default. Thereshall be no order: as to costs. 

(A.E.GORtl-{I) 
Member (Adrnn.) 	 1 

Dated: 7th July, 1994k 	 1 

Dictated in open Court ) 

CI' HI  -Th--fl1't 
ad 	 Deputy Registrar(Judl.) 

Copy to:- 

The Divisional Railway Manager, (Per,sonnel), S.C.Railway, 
Vijayawada. 

The Oirector(Personnel), Rail Nantraiaya, New Delhi. 

The Squadron Leader, Of'f'icer-in-char'ge of Recrods, Air F 
Record Of'ficer, Subrata Park, New DSlhi-OlO%1  
One copy to Sri. M.V.K.tiiswanadharn, 

One copy to Sri. N.U.Ramana, Addl. 0360, CAT, Hyd. 
One copy to Library, CIT, Hyd. 	I  
One spare copy. 	 I 
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